
NATIOI{AL COMPANY LAW TRIBUNAL
N€W DELHI BENCH

NEW DEIHI

c. P. NO.66(ND)15

SH. M.K. HAN]URA
hON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEEI OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRISUNAL ON 27.09,2016

NAME OFTHE COMPANY: M/s. Prnrlnra Sinqh vs. Saqa Info Soutions P!t. Ltd. & Ors.

SECTION OF rHE COMPANIES ACT:3971394

S.NO NAME DESIGNATION REPRESENTATION SIGNATURE

CORAM:

PRESENTI SH, R. VARDHARAIAN
HON'BIE MEMBER (J)
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(Maharaj Krishan su jura)

Mcnber (ludicial)


